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FORM A

Public Announcement

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF NDT TECHNOLOGIES PRIVATE LIMITED
RELEVANT PARTICULARS
. | Name of Corporate Debtor NDT TECHNOLOGIES PRIVATE LIMITED
2. | Date of incorporation of Corporate Debtor | 01/04/2005
3. |Authority under which Corporate Debtor | Registrar of Companies Mumbai
is incorporated/registered
4. | Corporate Identity No. / Limited Liability | U31900MH2005PTC152366
Identification No. of corporate debtor -
5. | Address of Registered Office and Principal | Plot No-W-198 TTC, MIDC, Kopar Khairane, Navi
I Office (if any) of the Corporate Debtor Mumbai Thane, Maharashtra 400709
6. | Insolvency Commencement Date in By National Company Law Tribunal, Mumbai Bench
respect of the Corporate Debtor order dated.
22 March 2024 in Company Petition No: GP (1B) No.
707/MB/2023. Order received on 28 March 2024
7. | Estimated date of closure of Insolvency | 24 September 2024i.e., 180 days from date of
Resolution Process CIRP, i.e., receipt of CIRP order
8. | Name and registration number of the Name:Dhanshyam Patel
Insolvency Professional acting as interim | Reg No:IBBIAPA-001/P-P01373/2018-2019/12155
b Sissionsi

9. | Address and e-mail of the interim Address:322, Zest Business Spaces, MGRoad

resolution professional, as registered Ghatkopar East, Mumbai 400 077
with the Board Email:dpatel@ckpatel.com Tel: 02225083300
10.| Address and e-mail to be used for Address: 322, Zest Business Spaces, M G Road,
correspondence with the Interim Ghatkopar East, Mumbai 400 077.
Resolution Professional . Email:cirp.ndt@gmail.com .
11.{ Last date for submission of claims 14 April 2024

12.| Classes of creditors, if any, under clause (b) | N.A.
of sub section (BA) of section 21, ascertained
by the Interim Resolution Professional

13] Name of Insolvency Professionals identified NA.
to act as Authorized Representative of Creditors

in a class (Three names for each class)

14.| (a) Relevant Forms and Web Link:https://ibbi.gov.in/downloadform.html
(b) Details of Authorized Representatives Physical Address: Not applicable
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the NDT TECHNOLOGIES PRIVATE LIMITED on 22 March 2024,
The creditors of NDT TECHNOLOGIES PRIVATE LIMITED are hereby called upon to submit their claims with
proof on or before14 April 2024 to Interim resolution professional at the address mentioned against
entry No. 10.

mwmwmmmmmwmmw Al other creditors may

Afinancial creditor belonging to a class,as listed against the entry No. 12.shalhcﬁwbilsdwoioedama‘sedl
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Mumbai
Date:28 March 2024

Dhanshyam Patel
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